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/y \\ MOST URGENT
q}lﬂ OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

/791_‘_‘, 82/ WLEST DISTRICT, TIS HAZARI COURTS, DELHI

No. ___/Genl./Circulation/West/THC/2026 Dated, Delhi the | ‘71 [Z?’g

Sub.:-  Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl Appeal
No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi.

Forwarded copy of letter No. 487-498/R.R (Sessions)/South/Saket/2026 dated 06.01.2026 along with its
enclosure i.e. Mark 'A' (Record of 293 of Arbitration Act for the year 2017 & 2020 are identified by Record Room
(Sessions), South District during the period w.e.f. 21.12.2025 to 31.12.2025 for weeding out) bearing diary no. 622
daicd 12.01.2026 received, on the subject cited above, from Sh, Abhitosh Pratap Singh Rathore, Ld. Officer In-Charge,
Record Rooms, South District, Saket Courts Complex, New Delhi, with the request to send the information related
to the pendency of Appeal/Revision, if any, of the Cases mentioned in the Mark 'A' (Record of 293 of Arbitration
Act for the year 2017 & 2020 are identified by Record Room (Sessions), South District during the period w.c.f.
21.12.2025 to 31.12.2025 for weeding out) be sent to Record Room Scssions through Official E-Mail ID :
rrst.dde@dde.nic.in within 15 days. If the reply not received in the stipulated time, it will be presumed that there
is no Appeal/Revision pending of the Cases as mentioned in the Mark 'A' (Record of 293 of Arbitration Act for
the year 2017 & 2020 are identified by Record Room (Scssions), South District during the period w.e.f
21.12.2025 to 31.12.2025 for weeding out), for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services dealing with Civil Matters, West District, Tis
Hazari Courts, Delhi. It is informed that the above mentioned Letter along with its enclosure can also be
downloaded from the Centralized Website of Delhi District Courts or from LAYERS for immediate
compliance/necessary action.

2. Branch Incharge, Record Room (Civil), West District, Tis Hazari Courts, Delhi,

\/ The Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as on the
Website of West District.
4, PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Dethi.
5. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LAYERS.

B

(Harish Kumar)
District Judge (Commercial Court) - 0d/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.




OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE /4
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHL e

N __'R.R (Sessions)South/Saker/2026 Dared: € /1) 2&

w23 - 148 !
To. & oé}/l/

The Ld 2 u\.lpm District & Sesstons Judges, ;
Scath Distrect © South-Ease / New Delhi Distriet PHC/ Rouse Avenue Courts!

Centza! THC: West T]‘f/ North-West Rohini/ North Rohini/ East KKD/North~East KKD/
Shahadra KKEY South-West Disoricts Dwarka New Delhi.

Sub.:  Compiiunce of direction dated 09.01.2017 of Hon'ble High Court of Dellu as comamed in Crl.
Appen No. 73672008 (State NCT of Delhi Vs Tarif Singh).
Ref.:- Letuer Endst. No 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi.

Respected S Madum.

It 1~ to apprise sou thart record of 293 of Arbitratdon Act for the year, 2017 & 2020 in Record Room
1Sesstons .. South District, identified during the period w.e.f. 21.12.2025 to 31.12.2025, have to be weeded
our. A iist ot these fiies is piaced at Mark *A°.

It .. therefore. requested that concerned Officer/Official may please be directed to inform at the
eartiest as w whether uny appeal or matter in respect of cases/petitions shown in Mark-"A’ are pending before
the Triad Cowts or amy other courts, so that the relevant record pertaining o such pending appeals may not
be destroyed.

Branch he-Charge. R & [ branch is directed 10 upload the Mark-'A' with this letter on layers 0
onwards transmussion o the Ld. Principal Distict & Sessions Judge to all District courts to circulare the
same 10 the courls of thew distriet and confirmation be also sent to Record Room Sessions through official e-
mat! id ve grsrddeidde.mc.in within 13 days. If reply not received at the stipulated tme, it will presumed
that there 1» no Appew./Revision or any other matter is pending before you.

The Bzunch In-Churge, R & [ branch is further directed to provide compliance report with proof of
circulation widun wo day after receiving this letter to the Branch In-charge, Record Room South, New
Delhi.

Thes issues with the prior approval of Ld. Principal Diswict & Sessions Judge, South District, Saket
Courts, New Dethe

Thanking you.

Yours faithfully,

i

(Abhitosh Pratap Singh Rathore)
Officer-In-Charge, Record Rooms,
South Dismrict, Saket Courts complex,

New Delhi.
Enecl, ; Muark-'A"




SL.NO,

0.

GOSHWAR NO.

L126/C2017

1129/CR0E7

1130/CR017

Ha2/CRro17

1300/C72017

LIOHC2017

1303/Cn017

13L5/C2017

ayczmsz

1ucnrolg

1133¢2017

133402017

LRtS/Cr200 7

; ARIIIN. NO 9of2n 7 -

CASE NO.
ARBTN, NO.20819/16
ARBTN. NO35172017
ARBTN. NO.35072017
ARBTN. NO.20808/16
ARBIN, NO.20591/16
ARBTN, NO.20812/16
ARISIN. NO. 17872017
ARBIN, NO.20820/16
ARBTN. NO.263/2017

ARBTN, NO,153/17

ARBTN NO 15112017

ARBIN. NO 9772017

CASETITLE

e o e+ -

PURWANCHAL ESTATE LID, VS. MAGMA FIN COPR

GOODMAN AU'TO DEALVS. DHARAM PARKASH

" PRINCE AUTO DEAL VS MAHENDER SINGH

CAFIAIN SURINDER TREHAN VS.BHARAT PETROLEUM CORPN.

INDUSIND BANK LTD VS THJ PRAKSH
INDUSIND BANK LD, VS.PAPPU
MAHINDRA & MAHINDRA BANK LTD. VS.LALIT VERMA

DAIMLER FIANNCIAL SERVICE VS.SUDHIR KUMAR

" HERO FINCAP LID. VS.PURAN MAL KUMAWAT

INDUSIND BANK LID. VS.ARIUN SHARMA
" INDUSIND BANK LTD VS DIARMENDER
INDUSIND BANK 1D VS PUSHPENDER SINGH

INDUSIND BANK LIT> VS INTIYAZ KHAN

DATL OF DECISION

25.08.2017

30082017
0.08.2017
24.04. 2017
07.02.2017

19.02.2017

15.02.2007

27022017
09.10.2017
10.10.2017
10102017
10.10. 2007

160,10 2007

{

" COMPROMISED

" COMPROMISED

MARK "A"
.

DECIDED AS

DID

' DISMISSED
 DISPOSED OFF
DISPOSED OFF
WITHDRAWN
DISMISSED
DISMISSED
DISMISSED
DISMISSED
DISMISSED

DISMISSED
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‘Zﬂ.
1.
22
23
24,
25.

26,

17

2

e

1336/C72017

13337/CR2017

1338/C/2017

|-1-:l;9f(‘f2“ l7'
1340/CR017
138 1/C72017
1342/C017
134312017
1344/C2017
[3S0/C12017
1351/CR017
1V52/C72017
1VS%CR017
1062017

ol 2ot

e S

ARBTN. NO ‘)4/2(] | ‘I

ARBTN. NO, 15272017 |

ARBTN. NO. ‘)5!2[)!7

ARBTN. NO.982017 |

ARBTN. NO. 38472017

ARBTN. NO.38172017 |

ARBTN. NO3772017
ARBTN. NO.3752017
ARBIN, NO.38772017
ARBTN. NO,322/2017
ARBTN. NO 32172017

ARB’T’l;i. NO.20816/16

ARBTN, NO.22/2017

ARBTN. NO2V2017 |

!
}
ARBTN. NO 192017 l

" INDUSIND BANK LD, VS.SURESH KUMAR

INDUSKND BANK LTD. VS DEE.PAK KUMAR

INDUSIND BANK L'1D. VS.DHARMENDER SINGH

INDUSIND BANK LI'D VS. K AMLESH KUMAR SHUKLA

I‘VS CRE.DI'! SE.RVICE I..I‘D VS ROHI'I' SH!\RMA

" INDUSIND BANK L'TD, VS.IRFANA MAROOG KHAN
INDUSIND BANK L1D. VS.DELHI BRODA ROAD CARRIER LD
INDUSIND BANK LD, VS.IRFANA MAROOF KHAN

INDUSIND BANK LTD. VS.MOHD. ISLAM
" LORD FIN CAP, L'TD. VS.DINESH YADAV
" LORD FIN. CAP. L'ID. VS.AKHTAR HUSSAIN
CITY FIN, INDIA L'TD. VS. VISHNU DHAR CHAUDHARY
INDUSIND BANK LD VS.DINAKAR

INDUSIND BANK LD, VS. DEVENDER YADAV

LORD FIN CAPLIID VS BABU LAL PANDIT

10,10.2017

10.10.2017

T SESER

Iﬂ 10.2017

ll) 10. 2()[7

16102017

16.10.2017

16.102017

16102017

16.10.2017
23.10.2017
23.10.2017
24.10.2017
0304.2017
0104 2007

050420017

DISMISSED

DISMISSED

DISMISSED
DISMISSED
DISMISSED
DISMISSED

DISMISSED

DISMISSED

WITHDRAWN

1 WITHDRAWN

DISMISSED

DISMISSED

DISMISSED

DISPOSED OFF

DISPOSED OFF




29.
in.
.
n
1.
W,
15.
30.
&t 5
8.
3.
40,

4.

1364/CR2017

1365/C/2017

' 1366/C12017

N36UC2017

136RIC/2017
1369/C/2017
13T0/CI01T
1A71/C01T
1372/C72017
137412017
1375/C12017
1376/C12017
1 TCIONT
IRICn?

Ly

|
i

[ ARBTN. NO.20803/16 LORD FIN. CAP LTD. VS SURESH SAINI 10.04.2017 DID
ARBTN. NO.20802/16 | LORD FIN CAP.LID, VS MOHD.QUAM 10.04.2017 B one |
ARBTN. NO.20804/16|  LORDKIN. CAP VS. SUSHMA GROVER 10.04.2017 DNP
ARBTN, NO.17/17 LORD FIN. CAP VS. AVLENDER KUMAR 13.04.2017 DID
ARBIN NOUg? | INDUSIND BANK LD, VS.GURAT | Tweszor [ b
ARBTN. NO.26/17 INDUSIND BANK LD. VS, ABHISHEK DIWEDI soazerr | oo |
ARBTN. NO.25/17 T INDUSIND BANK LTD. VS. RAFKUMAR | 18042007 | b
ARBTN. NO.27/17 INDUSIND BANK LD, VS, HITENDER KUMAR CHATURVEDI 18.04.2017 pp
ARBTN, NO.24/17 INDUSIND BANK L1D. VS, PRADEEP CHAUDHARY 18.04.2017 pp
ARBTN. NO. W17 " INDUSIND BANK LID. VS. MOHD. SALMAN 22042017 " WITHDRAWN
ARBTN. NO, [02/17 INDUSIND BANK L'ID. VS, BALRAI T 042007 | WITHDRAWN
ARBTN. NO.99/17 INDUSIND BANK LID. VS. SUSHIL BHAG CHAND 22042017 | WITHDRAWN
ARBTN. NO 20590716 INDUSIND BANK L'TD. VS. SHANKAR BHAGWAN SINGH 22042017 WITHDRAWN
| ARBTN NO 100117 | INDUSIND BANK LD VS. AKRAM QURSHI 204 2017 WITHDRAWN
ARBTN NO zumwu.i LORD FIN CAP VS FAIZAN 25042017 SETTLED
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s,
16,

P
a8,
49,
50,
51,
52

8

54

55,

50,

S7

S8

4

[38{}1-(.'120 17

1381/Cr2017

1I82UC017
1IRSICI01T

1384/C/2017

1383/Cr2017
1387/C12017
Li86/C2017
LIRRICI01T
1IRY/C/2017
1390/C72017
1191/C017
1421/C/2017
1422072047

1423¢20107

?

ARBTN. NO.20787/16

ARBTN. NO,20786/16 |

| ARBTN. NO.20785/16

ARBTN. NO.20791/16

ARBTN. NO.20790/16

ARB'IN, NO.H16/17
ARBTN. NO.111/17
" ARBIN. NO.HVI7
ARBTN. NO.112/17
*ARBTN. NO.IT
ARBTN. NO.110/17

ARBTN. NO.75/17

ARBIN. NO.7/1T

ARBTN N() 72117

i "SE'I"I'L!:'D

LORD FIN. CAP VS. AMIT KUMAR MISHRA 25.04.2017
T T LORDFIN.CAPVS. KANWARSINGH 25042017 ‘WITHDRAWN
" LORD FIN. CAP VS. M. AKBAR 25.04.2017 [ WITHDRAWN
LORD FIN. CAP VS, SANDEEPRAS 25.04.2017 WITHDRAWN |
T LORD FIN, CAP VS, RAJESH KUMAR | 25042017 " WITHDRAWN |
LORD FIN. CAP VS. MANOJ KUMAR | 25042017 WITHDRAWN
MAHINDRA & MAHINDRA FIN, SERVICE LD, VS ANISH MOHD. | 27.042017 DISPOSED OFF
MAHINDRA & MAHINDRA FIN, SERVIC ELID. VS, SHAMSHER SINGH 27.04.2017 DISPOSED OFF
MAHINDRA & MAHINDRA FIN. SERVICE LD, VS. SUMIT KR, RAI 27,04 2017 DISPOSED OFF
MAHINDRA & MAHINDRA FIN. SERVICE LTD. VS. RAJENDER KUMAR 27042017 DIPSOED OFF
MAHINDRA & MAHINDRA FIN. SERVICE L'1D. VS. TECHNO CONCEPT 27042017 DISPOSED OFF
MAHINDRA & MAHINDRA FIN. SERVICE LD, VS. BALWAN SINGH 27.04.2017 DISPOSED OFF
INDUSIND BANK 111, VS. ASCENT MACHINING WORKS 01052017 DISPOSED OFF
INDUSIND BANK L1D. VS. RAJESH KUMAR 0105 2017 i DISPOSED OFF
INDUSIND BANK LD VS RAS KUMAR 01052017 DISPOSED OFF

!
!




62,

59.

o0,

61,

061,

(=

05.

06,

07.

08

0%

70.

71.

14261C72017

1424/C/2017

1425/C2017

ARBIN. NO.77/17

ARBTN. NO.79/17

INDUSIND BANK LID. VS. SHAN MOHD.

" INDUSIND BANK LD, VS. BUNTY KUMAR

DISPOSED OFF |

L427/CI2017
1428/C12017

1429/C12017

1430/C/2017

143 1/Cr2zm?
1432/C12017
I-l:nl(‘l?.m 7
1434/C/12017
1-435/C712017
[436/012017
1337 C2017

TESRICTRON T

ARBTN. NO.8I/17
| ARBTN. NO.T/1T
"ARBTN. NO.20811/16
" ARBIN, NO.[32/17
"ARBTN. NO.131/17
ARBTN, NO.I3317
~ ARBTN. NO.130/17
ARBIN. NO.20837/16
| ARBTN, NO.I64#/17

ARBTN, NO.166/17

ARHIN NO.16oH1T

ARBTN NO 17417

INDUSIND BANK LD, VS. BANKE BIHARI TRAVELS

INDUSIND BANK LTD. VS. GAURAV HARISH
" INDUSIND BANK LTD. VS. SACHAN SINGH

MAHINDRA & MAHINDRA FIN. SERVICE LID. VS. NASIRA

MAHINDRA & MAHINDRA FIN. SERVICE L1D. VS. RAVINDER KUMAR
MAHINDRA & MAHINDRA FIN, SERVICE L1D. VS, GARY CHAUIDHARY
MAHINDRA & MAHINDRA FIN, SERVICE L1D. VS. ANITA

INDUSIND BANK LID. VS, B.S. SERVICE

INDUSIND BANK LTD. V8. B.S. SERVICE

INDUSIND BANK LD, VS. MOHAMAD KHALIL

MAHINDRA & MAHINDRAFIN SERVICELTD VS JAMILKHAN

01.05.2017
T owesa017 ' DISPOSED OFF
01052017 DISPOSED OFF
™. v 1 oros2017 DISPOSED OFF
BANK LTD. VS. SACHANSINGH | “e8es207 |  bpm
NASRA | 09052017 |  DISPOSED OFF
09052017 |  DISPOSED OFF
ARV CHAUIDH, 09052017 |  DISPOSED OFF
09052017 DISPOSED OFF
S. B.S. SER T ) (16.115.2017 . D[-D o
T 09052017 DID
INDUSIND BANK LTD. VS. YASH PAL 11052017 pID
11.05.2017 DID
12052017 | DISPOSED OFF
12.05.2017 | DISPOSED O

MAHINDRA & MAHINDRA FIN. SERVICE LTD. VS SACHIN KUMAR
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75.

76.

78.
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R0,

RE.

82

83

8s.
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1§

1439/C/2017

1440/C2017

1 C01

1442/C72017

1443/C2017

4441C2017

L445/C/2017

1H6/C12017

LATICNT

LLERICI2017

1350/C72017

LIS 1CR2017

L476/CT2017

IRELV @M

112087

ARBTN. NO.174/17

* ARBTN. NO.179/17
* ARBTN. NO.169/17

ARBTN. NO.I7H17
| ARBTN. NO.176/17
ARBTN, NO.171/17

| ARBTN. NO.16817

ARBTN. NO.175/17

| ARBTN. NO.I70/17
© ARIIN, NO1T17
| ARBTN. NO 265/17
ARIITN, NO.

ARBTN. NO.2081¥/ 16

| ARBIN NO47217

t
ARBTN. NO.3 {1917 '

l

MAHINDRA & MAHINDRA FIN, SERVICE LTD. VS.WARIS KHAN

12.05.2017

MAHINDRA & MAHINDRA FIN, SERVICE LTD. VS.SANT LAL

12052017

MAHINDRA & MAHINDRA FIN, SERVICE LTD. V5. NIZAM KHAN

12052017

MAHINDRA & MAHINDRA FIN. SERVICE LD, VS.SANDEEP LAMBA

MAHINDRA & MAHINDRA FIN. SERVICE LD, VS. MOHD, ISHAQUE

MAHINDRA & MAHINDRA FIN. SERVICE LTD. VS. BALRAJ SOMGJ

* MAHINDRA & MAHINDRA FIN, SERVICE LTD, VS.KHALID KHAN

MAHNDI(A & MAHINDRA FIN. SERVICE LTD. VS I;USI-IPAK J‘\AGIITII. o

MAHINDRA & MAHINDRA FIN. SERVICE LTD. VS.DRIGPAL SINGH
MAHINDRA & MAHINDRA FIN. SERVICE LTD. VS BANE SINGH
HERQ FINCORP LD, VS RAKESH MEGHWAL
HERO FINCORP LID. VS MADAN LAL
TATAFIN SERVICES L1D VS ANGAD CHAUDHARY
(ASIS CAPTIAL SERVICES L'TD. VS ROBIN ANDREWS

LORD FIN. CAP LL1D. VS, VINAY

12,05.2017

12052007
Ceswr
12052007 |

12052007

12.05.2017
1 2,“5,20 17
23052017
23052017
23112017
28112007

2811 20107

DISPOSED OFF

DISPOSED OFF

DISPOSED OFF

" DISPOSED OFF

DD

DISPOSED OFF
" DISPOSED OFF
DISPOSED OFF
DISPOSED OFF
DISPOSED OFF
WITHDRAWN
WITHDRAWN
WITHDRAWN
WITHDRAWN

SETTLED




89,
an.
o1,
92.
3.
04,
95,
9.
97.
08,
99,
100
{31
102

i

1S27CR01T

10ucn0T

!
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1499/CR2017

1650/CI2017
LTI0/CI2017
(23/C2007
1729002017
1702017
LTICRT

1732/Cn017

ARBTN. NO.397/17

ARBTN. NO.333/17

ARBTN. NO330/17

ARBTN. NO.31117
ARBTN, NO.301/17
ARBTN, NO.3J48/17
ARBTN. NO.119/17
ARB'TN. NO.115/17
ARBIN, NO. 11817

ARBIN. NO. 114117

1733/C017

179CRMT

1750442017

LSKC2007

LSS0 007

ARB'I'N_ NO.120/17

ARBTN. NO.315/17

ARIIN. NO.314/17

ARBIN NOWVI?

ARBTIN. NO.326/17

.

19.12.2017

SETLED

LORD FIN. CAP LTD. VS. PRABHATRANJAN SINGH
LORD FIN. CAP LD, VS, ANWAR SAIFL | 19072007 USEMILED
| "MI5 ORIGO COMMODITIES INDIA PVT. LD, VS. KUMAR RAVI PRATAP 11082017 [ WITHDRAWN
" JAL ADANIK SWARNLATHA VS . RELIGARE FINVEST T Taes2001 | o |
M/S CAPITAL FIRSTLID. VS MRS. MAMTAKHARETA | 24082017 ' DISPOSED OFF
" NARESH PRASAD VS GOVT, OF INDIA 03.07.2017 WITHDRAWN
MAHINDRA & MAHINDRA LD, VS, SUBHASH SARPAL | 18.07.2017 oD
MAHINDRA & MAHINDRA LID. VS, SANIEEY KUMAR 18.07.2017 DID
MAHINDRA & MAHINDRA LD, VS. ASHIF HUSSAIN 18.07.2017 DID
MAHINDRA & MAHINDRA LTD, VS, RAJWATT 18,07.2017 pID
" MAHINDRA & MAHINDRA LD, VS, SIBI BHARTIYA 18.07.2017 pID
GOODMAN AUTO DEAL VS ATOWAR 0R.08.2017 SETILED
GOODMAN AUTO DEAL VS ATOWAR SHOBHA 08082017 SEITLED
LORD FIN CAP LTD. VS 1708 2017 | WIrHDRAWN
]
LORD FIN. CAP. LTD. V5. 17082017 : WITHDRAWN




104,
Ins.

1136,

07

108,

109,

1.

i

2

14

s

16

1’

18

i

1756/C/2017

I'IS‘?ICIZOI')‘

|758[C‘12017

1759/CH017

1760/C72017
1761/C201T
763CAMT
[764/C12017
[765/C7017
1766/C/2017
1767CI20T
1768/C/2017
1769/C12017

172017

1ROSIC 2017

ARBTN. NO.324/17

ARB I'N. NO 43’”17

ARBTN. NO.147/17

ARB I'N NO. 148![7

ARBTN. NO.2075%16|
109/17ARBTN. NO, |

ARBTN, NO.2078316|

ARBTN, NO.2078H16
ARBIN, NO.228/17
ARBTN, NO.227/17

" ARBTN. NO.230/17

ARBTN. NQ.233/17

ARBTN. NO.231/17

. ARBTIN NO 232417

f i
| ARBTN. NO 2067%iu |

)

!

LORD FIN. CAP. LTD. VS.RAVI KUMAR

LORD FIN. CAP. LTD. V8. KAMESHWAR

WITHDRAWN

" INDUSIND BANK LTD. VS.SHYAM PARKASH

INDUSIND BANK LTD. VS.SUKHDEYV SINGH

"LORD FIN. CAP. L'TD. VS.MOHD, BHOPRA

MAHINDRA & MAHINDRA LD, VS.KAMAL YADAV
' LORD FIN CAP. LID. VS. RAVINDER KUMAR
LORD FIN CAP.LID. VS.MOHD. FIYAZ
HERO FINCORP. LTD. VS. TIKAM DAAN
HERO FINCORP. L1D. VS. SANGEETA DOLATRAM
" HERO FINCORP, LID. VS. SHANTI LALRATAN
HERO FINCORP, LD. VS. MOHD. RAPHIK

HERQO FINCORP. LTD. V8. MOHD SAIE‘I

HERO FINCORP L'TD VS SURESH CHANDRA

17.08.2017
T T hosams | WITHDRAWN
T 21082017 DNP
L I 20820 | DNP
T 2082007 'WITHDRAWN
(AMAL YAC T o207  WITHDRAWN
RAVINDER KUMAR o 25082017 " DISMISSED |
MO z 25.08.2017 DISMISSED
28,08.2017 DISMISSED
28082017 DISMISSED
28082017 DISMISSED
24.08.2017 DISMISSED
S. M 28082017 DISMISSED
28082007 : DISMISSED
06092017 | DISMPOSED OF¥

LORD FIN CAP LID. V5.SUNIL CHAUHAN




19,

120.

121.

2
123,
124,
125.
120
127
128,
129
131,

131

}

1806/C72017

18447CI2017

1345/(..."2(1]7

1850/Cr2017

18S1/C/2017
1852/C/2017
1853/C/2017
185HCI2017
1855/C12017

1863720 [;I

I§70/C12017
1873/C12017
19051072017
182017

19074012007

[ ARBTN. NO.20632/46
ARBIN NO44U[7

ARBTN. NO440/17

—

ARBIN. NO.20838/16

ARBTN. NO,20836/16

ARBTN. NO.20840/16
ARBTN. NO.2084 1

ARBTN. NO.20842/16

ARITN. NO.32#/17

~ ALLOWED

ARB'IN. NO394/17

ARDITN. NOSIHIT

ARBTN. NOYSES T

| ARBTN. NOSZ¥/17

LORD FIN. CAP. LD, VS.SAIM KHAN 06.09.2017
441/ T LORD FIN CAP.LID. VS RAM PARKASH 30002017 |  WITHDRAWN
] LORD FIN. CAP. LTD. VS.RA} KUMAR 30.10.2017 WITHDRAWN
ARBTN, NO.20836/16 | INDUSIND BANK LD, VS.NARENDER KUMAR BHATI 01.09.2017 DISMISSED
oeie]  INDUSIND BANKLTD, VS.VIKRAM | 01092017 ’me;b‘ )
" INDUSIND BANK LD, VS.MUKESH CHAND GUPTA | 01092017 " DISMISSED
" INDUSIND BANK L1D. VSRAMEHS CHANDRA 0L09.2017 DISMISSED |
INDUSIND BANK LD, VS.MANVEER 01.09.2017 DISMISSED
INDUSIND BANK LD, VS.BHAGMAL SINGH 01.09.2017 DISMISSED
LORD FIN. CAP, L'ID. VS.NAUSHAD AHMED 25.09.2017 DISPOSED OFF
ARBTN. NO331/17 | LORD FIN. CAP. LID. VS BIR PAL CHAUHAN 08.11.2017 WITHDRAWN
LORD FIN. CAP. LID. VS.KISHAN 20.11.2017 'DID
LORD FIN, CAP. LTD. VS SUBHASH KUMAR PANDIT 05.12.2017 WITHDRAWN
i LORD FIN CAP LID. VS HIRDESH KUMAR 08 12 2017 WITHDRAWY
| LORD FIN. CAP L1D. VS ANKUR GOYAL 05 122017 : WITHDRAWN
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" GOOMAN AUTODEAL LD, VS. JAVED ALI 10102007 |  SETTLED
LORD FIN. CAP. LTD. VS. MANAV VHAWLA 30102017 ~ WITHDRAWN
GOOMAN AUTO DEAL LTD. VS. PREMSINGH 1T 30207 SETTLED
INDUSIND BANK LID. VS, MANASPANDEY | 14122007 |  DNP
INDUSIND BANK LD, VS. SANTOSH KUMAR 14122007 T owe
_ INDUSIND BANK LID. VS. ANSAR AHMED KHAN | w2207 | owe
INDUSIND BANK LTD. VS. YAQOOB ALI ) 22007 | Dne
YASHOOB SINGH VS. MATOPMA: RIFLE ASOSOCIATION OF INDIA 15.112017 WITHDRAWN
INDUSIND BANK LTD. VS, SIDIQ AL KHAN 18,09.2017 DISMISSED
7 TINDUSIND BANK LTD. VS, SANJAYGUPTA | w207 | b |
" INDUSIND BANK U'ID. VS, RISHIPAL (8.09.2017 " DISMISSED
INDUSIND BANK L'ID. VS SANJAY KUMAR 22092017 RETURNED
ISHWAR DASS VS CIT FINANCIAL i 1812 2017 | WITHDRAWN
i
LORD FIN CAPLTD VS, MANISH KUMAR 04 12 2017 ! SETTLED
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T LORDFINCAPLID, VS. VISHNU 04.122017 SETTLED
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